
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION No. 249/2025 

  
IN THE MATTER OF: 
 
NARENDRA KUSHWAHA                        ……APPLICANT  

VERSUS  
 
UNION OF INDIA & ORS                            ……RESPONDENT(S)  
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1.  REPLY ON BEHALF OF THE DISTRICT MAGISTRATE, 
BARABANKI ALONG WITH THE AFFIDAVIT. 
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2.  ANNEXURE-P1 
A TRUE COPY OF ORDER DATED: 17/09/2025 PASSED 
BY THE DISTRICT MAGISTRATE BARABANKI. 
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3.  ANNEXURE-P2 
TRUE COPIES OF ON-SITE INSPECTIONS RECORDS. 

 

 

  THROUGH 
 

 
Date: 24.09.2025                        
Place: New Delhi 

PRIYANKA SWAMI 
ADVOCATE 

STANDING COUNSEL FOR UTTAR PRADESH  
F-13, JANGPURA, NEW DELHI 110014 
E-mail:advpriyankaswami@gmail.com 
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